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388. SHRI VAYALAR RAVI: Wwill
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the progress made in the con-
\struction of the first ship in the Cochin
Shipyard;

(b) whether the construction of the
-shipyard as well as the construction
of the first ship is not progressing as
per schedule; and

(c) if so, the reasons therefor and
‘the action taken in this regard?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a)
Nearly 5900 tonnes of steel has been
fabricated for the hull of the first ship
and this represents nearly 50 per cent

sof the total steel throughput. Out of
this, nearly 4200 tonnes have been
erected so far.

(b) The original schedule both in
respect of construction of shipyard
and the first ship had to be advanced
rowing to unavoidable reasons.

(c) The work on building dock
presented many complicated construc-
tion problems angd the local contractor
was not properly equipped to tackle
the same. Further, there were other
difficulties with the local contractor.
Now all the problems have been more
or less sorted out and the wcrk, both
on construction of shipyard and the
first ship is progressing smoothly.
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Funds gemanded by Orissa Govern-
ment for Roads and Bridges

389. SHRI PABITRA MOHAN PRA.
DHAN: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) the amount of money demand-
ed by the Orissa Government for the
financial years 1975-76 and 1876-77 for
roads and bridges;

(b) the amount o! money allotted
by the Central Government for those
financial years;

(¢) whether the Government of
Orissa have untilisedq ihe allotied
amount; and

(d) if not, the reasons thereof?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): A state-
ment giving the requisite information
is appended.

‘Statement

(a) to (c). The table below indi-
cates the requirements projected by
the Orissa Government for various
Centra] Sector Road Schemes at the
time of final allotment funds allotted
after examining the admissibility and
expenditure incurred/amount adjust-
ed in respect of various road/bridge
schemes in Orissa during 1975-76 and
1976-717:

(Rs. in lakhs)
1975-76 1976-77
Schemes Requi- Allot- Expen- Requi- Allot- Expen-
rement ment diture rement ment diture
(Preli-
minary)
(1) National Highway (Original) works '
including Tools and Plants. . . 193-11 189-75 176-71 226-37 22600 22682
(2) Maintenance and repairs of National
H ghways mcludmg repam to Mac-
hinery. . - 12589 91-13 96-03 15460 11680 112-59
'(3) State Roads of Economu: or lmcr—
“State Importance. . . . 3087 3087 3087 17713 17°'73 17°73
(4) Central Road Fund. . . . 2000 2000 20-00 395 395 395
(s) Loans for purchase of machinery . .. .. e 19:'50 17.08¢ 1708

**Balance <ut of th ' amount requested was not rdeasd as tt.te Govcrnme 1 could n t

furnish p .ichase (rder.
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(d) It will be seen that the State
Government could not utilise in full
during 1875-76 the allotment in res-
pect of only item (1) above. This
happened because in certain cases the
expenditure exceeded the originally
sanctioned estimateg beyond the per-
missible limit anq the State Govern-
ment could not obtain sanction of the
Government of India to revised esti-
mates for such works. Ag regards
1976-77, the expenditure figures are
only preliminary and as such assump-
tioned of saving, if any, over the sanc-
tioned amount at this stage appears
to be too early till finally audited
figures have been received.
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Increase in Crime Rate in the Country
after lifting of Emergency

391. SHRI K. RAMAMURTHY:
SHRI R. V. SWAMINATHAN:

SHRI BRI1J BHUSHAN
TEWARI: Wil) the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the crime rate in the
country is increasing rapidly after lift-
ing the internal emergency;

(b) whether it is due to the fact
that all the miscreants who were
released from the jails have started
their profession again; and

(c) if so, the steps Union Govern-
ment are taking or considering to
maintain law and order in the coun-

try? : .-‘-‘bﬁ

THE MINISTER OF HOME
AFFAIRS (CHAUDHURI CHARAN
SINGH): (a) to (c) It ig not correct
that the crime rate in the country is
increasing repidly after 1lifting the
internal emergency. However, it has
been reporteq that in a few States
there has been increase in crime. The
State Governments are taking neces--
sary action to control crime.

Development of Ramnadpuram and
Dharmapuri Districts in Tamil Nadu

392, SHRI K. MAYATHEVAR: Will
the Minister of INDUSTRY be pleased
to state:

(a) the criteria followeq in selection
of Ramnadpuram and Dharmapuri
Districts in Tamil Nadu for develop-
ment under the aegis of the Central
Government in the Master Plan;

(b) the amount spent so far for
development of these districts;

(c) the amount proposed to be spent.
during 1977-78; and





